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 Title:  Ruling  regarding  Notices  of  Adjournment.

 HON.  SPEAKER:  Hon.  Members,  I  have  received  notices  of  Adjournment  Motion  on  different  subjects  from  Shri  Mallikarjun  Kharge,  Shri  M.  Veerappa
 Moily,  Shri  K.C.  Venugopal,  Shri  Rajeev  Satay,  Shri  N.K.  Premachandran,  Shri  A.P.  Jithender  Reddy,  Shri  Kodikunnil  Suresh,  Shri  Md.  Badaruddoza
 Khan,  Shri  Jai  Prakash  Narayan  Yadav,  and  Shri  १९  Karunakaran.  All  these  notices  are  on  different  subjects.  The  matters,  though  important,  do  not
 warrant  interruption  of  business  of  the  day.  The  issues  can  be  raised  through  other  means.  I  have,  therefore,  disallowed  all  the  notices  of
 Adjournment  Motion.

 SHRI  MALLIKARJUN  KHARGE  (GULBARGA):  Madam  Speaker,  you  are  saying  that  the  subjects  are  important,  but  at  the  same  time,  you  are  rejecting
 the  notices  everyday.  ...(Jnterruptions)

 माननीय  अध्यक्ष  :  कृपया  मेरी  बात  सुनिए,

 a€|  (व्यवधान)

 HON.  SPEAKER:  After  12  o'clock  I  have  always  allowed  you.

 (Interruptions)

 माननीय  अध्यक्ष  :  खड़गे  जी,  मैं  स्थगन  पूछताछ  रिजेक्ट  कर  रही  हूंा  मैंने  यह  नहीं  कहा  हैं  कि  मैं  आपको  बोलने  के  लिए  मौका  नहीं  दूंगी।  ।  will  allow  you.

 8€|  (व्यवधान)

 माननीय  अध्यक्ष  :  मैं  12  बजे  सबसे  पहले  आपको  बोलने  का  अवसर  gall

 8€|  (व्यवधान)

 SHRI  MALLIKARJUN  KHARGE:  Our  demand  is,  first  they  should  resign  and  then  discuss.  ...।  Interruptions)

 HON.  SPEAKER:  Whatever  it  may  be,  ।  am  not  saying  no  to  you.

 Interruptions)

 THE  MINISTER  OF  URBAN  DEVELOPMENT,  MINISTER  OF  HOUSING  AND  URBAN  POVERTY  ALLEVIATION  AND  MINISTER  OF  PARLIAMENTARY
 AFFAIRS  (SHRI  M.  VENKAIAH  NAIDU):  Madam  Speaker,  we  want  the  Question  Hour  to  go  on.  We  request  you  to  please  allow  the  Question  Hour  to
 go  on.

 HON.  SPEAKER:  I  know.

 Interruptions)

 11.04  hrs

 At  this  stage,  Shri  K.C.  Venugopal  and  some  other  hon.  Members  came

 and  stood  on  the  floor  near  the  Table.

 Interruptions)

 HON.  SPEAKER:  After  the  Question  Hour  and  after  laying  of  papers,  I  will  allow  you.  I  am  not  saying  no.  Now,  we  take  up  Question  Hour.  Question
 No.  183.

 Dr.  J.  Jayavardhan  Not  present
 Shrimati  Butta  Renuka  Not  present

 Interruptions)

 Hon.  Minister.

 Interruptions)


